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o lay on the Table of the House a ement
(in English and Hindi) of the estimated
receipts and expenditure of the
Government of Assam for m/ear 1981-82.

THE OIL AND NATURAL GAS
COMMISSION (AMENDMENT)
BILL, 1981—contd
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THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI): The
question is:

"That the Bill b, passed." The

motion was adopted.

THE VICE-CHAIRMAN; The
House now stands adjourned till 11 A.M.
tomorrow.

The House then adjourned at
sixteen minutes past five of the
clock till eleven of the clock on
Wednesday, the 19th August,
1981.



